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Alleged Irregularities in Maruti Car
Factory

148. SHRI HARI VISHNU KAMATH:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether it is a fact that several
irregularities have been alleged to
have been committed by various indi-
viduals and authorities during the
construction of the Maruti Car Factory
on the outskirts of New Delhi;

(b) if so, whether a public, inde-
pendent inquiry will be instituted
in connection therewith;

(¢) whether the factory has gone
into production; and
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(d) it so, the details of production
todate?

THE MINISTER OF INDUSTRY
(SHRI BRIJLAL VERMA): (a) and
(b). The Ministry of Industry is not
aware of any irregularities alleged to
have been committed during the con-
struction of the Maruti Car Factory.
However, based on the details of the
factory building duly certified by a
Chartered Accountant, release of 5655
tonnes of construction steel in a phased
manner was recommended to the ap-
propriate authority.

(c) Yes, Sir.

(d) According to the information
furnished by M/s. Maruti Limited in
May, 1976, the manufacture of cars had
commenced at the rate of about 15/20
cars per month with effect from 7th
July, 1975.

Time Capsule

149, SHRI HARI VISHNU KAMATH:
Will the PRIME MINISTER be
pleased to state:

(a) whether Government propose
to unearth the Time Capsule embed-
deq in the earth in Delhi 5 couple of
years ago; and

(b) if so, when?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) and (b). 'The
Government shall take the earliest
opportunity to examine the entire
matter in detail and then finalise the
course of action.

Investigation jn ap Allegeq Assault on
Shri Sanjay Gandhi

150. SHRI HARI VISHNU KAMATH:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it ig a fact that on the
morning of March 14, 1977 the All
India Radio broadcast a news jtem
regarding an alleged assault on Shri
Sanjay Gandhi reported to have taken
place the previous night; and
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(b) whether an investigation has
been made into the allegeq incident
if so, with what result?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) A news item regarding
the alleged assault on Shri Sanjay
Gandhi was broadcast by Akashvani
on the morning of March 15, 1977 (and
not March 14, 1977).

(b) Case No. 39 under section 307
of the Indian Penal Code has been re-
gistered on 15-3-1977 at 12.45 A.M. at
Police Station, Amethi. Investigation
of this case is under progress.

Introduction of a Bill for appointment
of Lokpal and Lokayuktas

151. SHRI HARI VISHNU KAMATH:
Will the PRTME MINISTER be pleased
to state:

(a) whether Government propose to
introduce a Bill for appointment of
Lokpal and Lokayuktas in accordance
with the recommendations of the Ad-
ministrative = Reforms Commission,
vide its report of 1966; and

(b) if so, when?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) and (b). The
Government have already initiated
action to examine the matter with a
view to introducing, as soon as pos-
sible, the necessary legislation having
regard to the recommendations of the
for setting up the institutions of Lok-
pal and Lokayuktas at the Centre.

12.05 hrs,

QUESTION OF PRIVILEGE

ALLEGED ANNOUNCEMENT OF A POLICY
MATTER By THE MINISTER OF HEALTH
AND FamirLy PLANNING OUTSIDE THE
HOUSE RE. COMPENSATION TO VICTIMS
OF STERILISATION,
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